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ORDER

With a view to ascertain confirmation from Insolvency and Bankruptcy Board
of India (IBBI) as passed by this Tribunal on 31.1.2019, a letter of
confirmation in relation to the RP proposed by CoC has been confirmed by
IBBI vide letter dated 8.2.2019. However, it is further seen from the records
of this Tribunal that on 1.2.2019 this Tribunal has confirmed Mr.Sri Gopal
Choudhury as the RP. The letter of IBBI is also taken on record that the .
petition be listed as and when any applications are filed. \0
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